\'
SLP(C) No. 14056 OF 2000

| TEM No. 206- 207 Court No. 7 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.14056/2000
(From t he judgenent and order dated 25/05/2000 in WA 140/ 97
of The H GH COURT OF GAUHATI)
M THI LESH SI NGH Petitioner (s)
VERSUS
UNION OF | NDI A AND ORS. Respondent (s)

(Wth prayer for interimrelief)
( For Final Disposal )

Date : 31/08/ 2001 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE S. RAJENDRA BABU
HON BLE MR JUSTI CE DORAI SWAMY RAJU
For Petitioner (s) M. Ashok Kumar Pandey, Adv. for
M. Akhil esh Kumar Pandey, Adv.
For Respondent (s) Ms. Niranjana Singh, Adv. for
Ms Anil Katiyar, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
............ N
SP2
Leave granted. Printing di spensed with.
SP1

(Meenu Set hi) (Om Prakash )
Court Master Court Master



